Ol TEM NO. 14 COURT NO. 3 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2014

CC 11297/ 2013
(From the judgenent and order dated 06/08/ 2012 in ITA
No. 1598/ 2011, of The H GH COURT OF BQOVBAY)

COMWNR. OF | NCOVE TAX CENTRAL -111 Petitioner(s)
VERSUS
M S. SONAM BUI LDERS Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 31/03/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE S. A. BOBDE
For Petitioner(s) M. CGourab Banerji, ASG

Ms. Purni ma Bhat, Adv.
Ms Anil Katiyar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
Not i ce.
Tag with SLP(C) No. 22450 of 2011.

List the matters for hearing on a non-
nm scel |l aneous day in the nonth of August, 2014.

[ Charanjeet Kaur ] [ Vinod Kulvi ]
Court Master Asstt. Registrar



